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HeaixI Shri LC, Kanungo, Xe ard> 

Counsel for the applicant. This application 

has been filed against the iaugrd order  
() 

of transfer Annexure-2 transferring the 
---- •. 

applicant from 1aripa Head Office to 	•) 	
( ) 

*hazanipatna }ad Office. The applicant 

has filed a representation to the Director. 

leneral of posts dated 1..-96, M will 

file another representation to the CP1iI, 

Orissa Circle, shit,aneswar, Respoxv.lent No.2. 	 .- \>(fl 
Ly 

The Director General of Posts is Ispondent7— 	(2 
No.], He will file another representation 

to CPM8 within a pericd of one week and  

the CPMI, 8haU consider and dispe of 

the representation within three weeks 

thereafter. Till, that time or if the 

Bsponent No.1 qisposes of the representation 
1 

naa,hile, the inugned transfer oer 

is stayed. O.A. is disposed of, If • after 

sposi of the representation, the applic 
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is still. aggriewd, he can approh this Cxrt,if he so 

mvised. 

Shri Ashok Mhanty I.e arxd Senior Standing Counsel 

(Central)z is present on behalf of Unionof India and is 

he ard.. 
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